NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI
_‘—\——-—___;___‘-_

TLC P No.27/(MAH)/2013
CA No.

Present: SHRI M. K. SHRAWAT
MEMBER (J)

V/s.
M/s. Eyelid Infrastructure Pyt Lid.

SECTION OF THE COMPANIES ACT- 111A of the Companies Act 1956.

S. No. NAME DESIGNATION SIGNATURE
“ A TAT KoMmAR PMC‘M\

2 FHARNM S I Stamrt4 Acdv

Petitioner’s side, Ld. Practising Com :
No.1 and Ld. Advocate for Respond

in respect of C.A. 30/2015. The
Applicant / Petitioner js seeking ti joi
filed on or before 23" January, 2017,

3. Let this matter be now fi

xed for hearing on gst
Communicateg to both the sides.

February, 2017,

sd/-
Dated 20.12.2016 Shri M.K. Shrawat
Member (Judicial)
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